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limit. Accordingly, the Sugar Under
takings (Taking Over of Management) 
Ordinance, 1978 was promulgated on 
gHh November, 1978.
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New Housing Policy

♦117. SHRIMATI PARVATHI 
KRISHNAN:

SHRI JANESHWAR PRASAD 
YADAV:

Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE- 
HABILITATION be pleased to state:

(a) whether Government have evol
ved a new housing policy; and

(b) if so, the salient features there
of?

THE MINISTER o F  WORKS AND 
HOUSING AND 6UPPI.Y AND BM- 
HABtUTATIDN ( S I W  STBANBAR  
BAKH3') ; (a) and (fat). Aceoitlhig to

the survey conducted by the National 
Sample Survey and the estimates 
made by the National Buildings Orga
nisation, the housing shortage on the 
eve of the Fifth Five Year Plan was
15.6 million housing units in the coun
try. A perspective plan has been 
drawn up by the Government to aim 
at clearing the housing backlog and 
meeting the additional demand due to 
population growth and replacement of 
unusable houses over a period of 20 
ye&rs.

2. During the current Five Year 
Plan (1978—83), an outlay of Rs. 1538 
crores, Which is two and a half rimes 
more than the allocation made in the 
last Plan, has been made. An amount 
Of Rs. 500 crores has been exclusively 
earmarked for rural housing. 'fhis 
scale of investment will hardly be suf
ficient to solve this gigantic problem. 
Suitable action is being taken for res
tricting utilisation of public funds for 
construction of houses for low income 
and economically weaker section ta r
get groups. Provision of incentives to 
private investors in housing in the 
shape of tax rebate, availability of 
land at reasonable prices, etc. are 
being Considered, so as to attract the 
JJrivate sector towards the building in
dustry.

3. To make the optimum use of 
resources in the low cost housing sec
tor, the programme of ‘Sites and Ser
vices’ will be given the higehst priority 
so as to provide shelter to the largest 
number of persons in this category.

Houses fop Workers under Hire Pur
chase Selieiiie

•118. 3hR t SUBHASH CHANDRA 
BOSE ALLUtH,:

SHRI D. AMAT :

Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE- 
HABILITAftbN fee pleased to state:

(a) the nunibt^t of thdustHal Work
ers provided housfes by the Cefitral 
Housing doatd Uhdet the hire purchase 
scheme during ^  last one year; and



41 Written Answers AGrRAHAYANA 6, i900 (SAKA) Written Answers 42

(b) the names of the States which 
h^ve implemented this scheme?

t h e  m in is t e r  o f  w o r k s  a n d  
h o u s in g  a n d  s u p p l y  a n d  r e .  
HABILITATION (SHRI s ik a n d a r
BAKHT): (^) and (b). The Integrat
ed Subsidised Housing Scheme for 
liidu^tn^^l WprHerg and Economically 
Weaker Sections of Community is exe
c u t e d  by all the tate Governments/ 
Union Territory Administrations, ex- 
cuted by all the State Governments/ 
pura, Dadrfi and Naga^y Haveli, Aruna- 
cĥ l̂ Pr^idesh, Lakshadweep, Mizoram 
and An(Jamap^ and Nicobar Islands. It 
envisaged, as far as industrial workers 
are concerned, provision of housing on 
rental basis only.

The Government of India have taken 
a dec ision to permit the State Govern- 
ment;  ̂ to sell the houses built for the 
industrial workers under this scheme, 
to the existing occupants, and this de
cision has been communicated to all 
the State Governments and Union Ter
ritory Administrations on the 9th Feb
ruary, 1978.

According to the information re
ceived from the State Governments 
-nd Union Territory Administrations, 
tho above decision has not been imple
mented by them Sq far. However, the 
matter is under conaideration, at va
rious stages, by the State Govern
ments.
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Operation Flood Prosrramme

*120. SHRI NATHUNI RAM: Will
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether ‘Operation Flood Pro
gramme' is implemented through 
National Dairy Development Board 
(NDDB), a private organisation regis
tered under Bombay Charitable Trust 
Act in 1966;

(b) whether Chairman of the Na
tional Dairy Development Board is 
also Chairman of Gujarat Milk Mar
keting Federation, was General Man
ager of Amul and is now Chairman 
of the Managing Committee D.M.S 
and if so, steps taken to protect the 
interests of Government Milk 
Schemes;




